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they produce more of high demand
jtems and Jess of low demand items.

(i) Import Policy with respect 1o
stee} items has been made more restric-
tive so that avoidable imports do not
take place,

Installation of Computers in
Departments

various

1676. SHRI R. PRABHU: Will the
PRIME MINISTER be pleased to stute:

(a) the number of computers installed
by Government in variou depariments;

(b) what steps the Department  of
Electronics have taken (o ensure  thut

these computers function  to  optimum
cupacity;

(c) whether it is o fuct  that  many

of these computers do not have adequate
work; and

(d) whether the Depurtment has made
any study of the percentage utilisation of
the computers hy vurions Department?

THE DEPUTY MINISTER IN THE
DEPARTMENT  OF FLECTRONICS
{SHRI1 M. S, SANIJEEVI RAO)Y: (a) to
(d). The informution is being «ollected
and will be luid on the Tuhle of  the
House.
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Constitution of a Selcction  Board for
sclection to posts in Goa, Daman and Diu

1678. SHRT1 EDUARDO FALEIRQ:
Will the Minister of HOME AFFAIRS
be pleased to stute:

(a) whether it hus been represented
to his  Ministry that a Selection Bourd
should be constituted for  selection 10
posts in the Administration of the Unjon
Territory of Goa, Daman and Diu:

{b) if s0, by whom the proposal was
made and getails thercof;

(¢) whether a similar Selection Board
exists in the case ol the Administration
of Arunachal Pradesh; and

(d) the reaction
the above proposal?

of Government 1o

THF MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
{SHRI P. VENKATASUBBAIAH): (a)
to (d). In the meeting of M.Ps of the
Union Territories  held on 1831980 a
suggestion was made that  recruitments
1o Group ‘A’ and ‘B’ posts under the
Government of Goa, Daman and Diu
should not henceforth be made by the
UPSC, but by a Selection Bourd consis-
ting aof Chief Sccretary 1o the  Union
Territory Government and  other offici-
als, The ubove suggestion was exami-
ned by the Goveroment in consultation
with the Union Territory Administration
and it was found that there was no ade-
quate justification for  exempting the
recruitment to the post in quesion from
the purview of the U.P.S.C.

In the meeting of the MPs of Union
Territories with the then Union Home
Minister in May, 1981, 1t wus again
sugeested that the matter of recrvitment





